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The figures of achievements in respect
of creation of irrigation potential and
utilisation for the year 1995-96 would be
made available from the States after 31st
March, 1996.

Special Dispensation Admissions

790. SHRI PARAG CHALIHA:
SHRI SHIV CHARAN SINGH:

Will the PRIME MINISTER be
pleased to refer to the answer to Unstar-
red Question 565 given in the Rajya
Sabha on the 1st December, 1995 and
state:

(a) what are the details of the State-
wise number of special dispensation ad-
missions made in the academic session
1995-96 in Kendriya Vidyalayas till date;
and

(b) who authorised the then Chairman
of Kendriya Vidyalaya Sangathan to vio-
late the stipulated percentage of such
admissions and when?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPTT. OF EDU-
CATION AND DEPTT. OF CUL-
TURE) (KUMARI SELJA): (a) The Re-
gion-wise details of admissions made in
the Kendriya Vidyalayas during 1995-96
academic session under special dispensa-
tion are given in statement (see below).

(b) Kendriya Vidyalaya Sangathan has
informed that the Chairman, Kendriya
Vidyalaya Sangathan decided to accord
permission under special dispensation
beyond 10% in view of the large demand
for admissions in Kendriya Vidyalayas.

Statement

The Region-wise details of admission
made in the Kendriya Vidyalayas during
1995-96 academic session under special
dispensation are as given below:—
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S1.  Name of Region Nos. of
No. Admissions
1. Admedabad 142
2. Bangalore 238

1

SI. Name of Region Nos. of
No. Admissions
3.  Bhopal 1294
4.  Bombay 81
5. Bhubaneswar 189
6. Calcutta 169
7. Chandigarh 250
8. Delhi 4985
9. Dehradun 237
10. Guwabhati 77
1I.  Hyderabad 178
12. Jabalpur 159
13. Jammu 47
14. Jaipur 450
15. Lucknow 668
16. Madras 583
17. Patna 444
18. Silchar 58
Total 10249
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Funds Allotted for Inland water
Develop-ment in Kerala

792. SHRI THENNALA BALA-
KRISHNA PILLAI: Will the Minister of
WATER RESOURCES be pleased to
state:

(a) the funds allotted for inland water
development in the State of Kerala;

(b) the funds utilised so far in that
area;

(c) whether any fund was diverted to
another sector from the allotted fund of
State of Kerala; and

(d) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF WATER RESOURCES
(SHRI P.V. RANGAYYA NAIDU): (a)
and (b) The approved outlay for the year
1995-96 for development of Water Re-
sources sector through Major & Medium
irrigation projects and Minor irrigation
schemes are Rs. 113 crores and Rs. 34
crores respectively. The allocated outlay
is likely to be utilized during the year.

(c) and (d) The Central Plan assistance
to the states is released in the form of
Block Grant and Block Loan and is not
tied up with any project or sector. The
states arc free to use the funds according
to their own priorities.
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Cooperation in the field of Science and
Technology

794. SHRI RAMNATH KOVIND:
Will the PRIME MINISTER be pleased
to state:

(a) whether India and United Kingdom
have recently signed and Agreement for
further cooperation in the field of Science
& Technology;

(b) if so, the details thereof and the
fields of cooperation identified in this
regards; and

(c) the terms and conditions of the
agreement?

THE MINISTER OF STATE IN
PRIME MINISTER'S OFFICE AND
MINISTER OF STATE IN DEPART-
MENTS OF ATOMIC ENERGY AND
SPACE AND MINISTER OF STATE
IN THE MINISTRY OF SCIENCE &
TECHNOLOGY (SHRI BHUVNESH
CHATURVEDI): (a) to (c) Yes, Sir. An
Agreement on Cooperation in Science &
Technology between the Government of
India and the Government of United
Kingdom of Great Britain and Northern
Ireland has been signed in New Delhi on
8th January 1996 which shall enter into
force on the date of signature thereof,
shall remain in force for a period of two
years and shall be automatically renewed
for a further period of two years unless



